GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/118/2018/ ARE-13 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560001
Date: 25t July, 2022.

RECOMMENDATION

Sub: Departmental  Inquiry against  Shri
Vishwanath, the then Panchayath
Development Officer, Chikkakotnekal Gram
Panchayath, Manvi Taluk, Raichur District
[presently working as Assistant Director
(Rural Development), Taluk Panchayath,
Hagaribommanahalli, Ballaril|-reg.,

Ref: 1) Government Order No.rews 30 gafaz® 2018,
Bengaluru, dated: 27/02/2018.

2) Nomination Order No.UPLOK-1/DE/118/
2018, Bengaluru, dated: 09/03/2018 of
Upalokayukta, State of Karnataka, Bengaluru.

3) Inquiry Report dated: 21/07/2022 of

Additional  Registrar  of Enquiries-13,
Karnataka Lokayukta, Bengaluru.

.

The Government by-its order deted: 27/02/2018 indtiated
the disciplinary.proceedings against Shri Vishwanath, the then
Panchayath  Development Officer, Chikkakotnekal Gram

Panchayath, Manvi Taluk, Raichur District [presently working as



Assistant Director (Rural Development), Taluk Panchayath,
Hagaribommanahalli, Ballari] (hereinafter referred to as
Delinquent Government Official, for short as DGO) and

entrusted the Departmental Inquiry to this Institution.

. This Institution by Nomination Order No. UPLOK-1 /DE/118/
2018, Bengaluru, dated: 09/03/2018 nominated Additional
Registrar of Enquiries-4, Karnataka Lokayukta, Bengaluru, as
the Inquiry Officer to frame charges and to conduct
Departmental Inquiry against DGO for the alleged charge of
misconduct, said to have been committed by him.
Subsequently, by Order No.UPLOK-1 & 2/ DE /Transfers/2018,
Bengaluru, dated: 06/08/2018, the Additional Registrar of
Enquiries-13, Karnataka Lokayukta, Bengaluru was re-
nominated as Inquiry Officer to conduct Departmental Inquiry

against DGO.

. The DGO, Shri Vishwanath, the then Panchayath Development
Officer, Chikkakotnekal Gram Panchayath, Manvi Taluk,
Raichur District [presently working as Assistant Director (Rural
Development), Taluk Panchayath, Hagaribommanahalli, Ballari]

were tried for the following charges:



ANNEXURE-1
CHARGE

That you-DGO Shri Vishwanath, the then
Panchayath Development Officer, Chikkakotnekal Gram
Panchayath, Manvi Taluk, Raichur Districl (Presently
working as Assistant Director (Rural Employmcit) Taluk
Panchayath, Hagaribommanahalli, Bellary District in
respect of “Indira Awas Scheme and Basava Vasati
Scheme” carried out during 2009 to 2013 in respect of
beneficiary Kasturamma W /o Sharanappa Sajjana
beneficiary No.209264 and Sammajibee W/o
Mahaboobsab  beneficiary No0.259060 have not
constructed houses and they have taken photographs of
existing old house and amount is paid to them though
they have not constructed the houses. In the
photographs, all 4 stages of construction of the houses
of said beneficiaries are same and you-DGO has paid the
amount without verifying the construction of houses.
Beneficiary Fathima W/o Moulana sab-beneficiary
No.187676, b) Lalabi W/o Bhavasab-beneficiary
No.i87672 and beneiiciary Husainabi W/o Hasansab
beneficiary No.187674 have not constructed houses. An
amount of Rs.75,000/- paid to Fathima w /o Moulanasab
through cheque. An amount of Rs.35,000/- is paid to
Lalabi W/o Bhavasab and an amount of Rs. 35,000/~ is
paid to Husainabi W /o Hasansab though they have not
constructed houses. You-DGO has issued cheque for
Rs.40,000/- Lalabi W/o Bhavasab and cheque for
Rs.40,000/- to Husainabi W/o Hasansab towards 3t
and 4% stage of houses though they have not
constructed thc houses. Thereby, you-DGO being a
Government Servant failed to maintain absolute integrity
and devotion to duty, the act which is unbecoming of a
Government Servant and thereby committed misconduct
as enumerated U/R 3(1)(@i) to (iii) of Karnataka Civil
Service (Conduct) Rules 1966.

4. The Inquiry Officer (Additional Registrar of Enquiries-13) on
proper appreciation of oral and documentary evidence has held
that, the Disciplinary Authority has Proved’ the charges leveled

against DGO, Shri Vishwanath, the then Panchayath



Development Officer, Chikkakotnekal Gram Panchayath, Manvi
Taluk, Raichur District [presently working as Assistant Director

(Rural Development), Taluk Panchayath, Hagaribommanahalli,

Ballari].

. On perusal of the Inquiry Report, in order to prove the guilt of
the DGO, the Disciplinary Authority has examined three
witnesses i.e., PW-1 to PW-3 and Ex. P-1 to P-3 documents were
got marked. DGO has examined himself as DW-1 and Ex. D-1

to D-8 documents were got marked.

. On re-consideration of Inquiry Report and taking note of the
totality of the circumstances of the case, I do not find any reason
to interfere with the findings recorded by the Inquiry Officer.
Therefore, it is hereby recommended to the Government to

accept the report of the Inquiry Officer.

- As per the First Oral Statement of DGO furnished by the Inquiry
Officer, DGO, Shri Vishwanath, the then Panchayath
Development Officer, Chikkakotnekal Gram Panchayath, Manvi
Taluk, Raichur District [presently working as Assistant Director
(Rural Development), Taluk Panchayath, Hagaribommanahalli,

Ballari]will retire from service on 31 /05/ 2035.%4



8. Having regard to the nature of charge ‘Proved’ against DGO, Shri
Vishwanath, the then Panchayath Development Officer,
Chikkalcotnekal Gram Panchayath, Manvi Taluk, Raichur
District [presentlyA Wérking as Assistant Director (Rural
Development), Taluk Panchayath, Hagaribommanahalli, Ballari]
and on consideration of the totality of circumstances:-

«It is hereby recommended to the Government
to impose penalty of withholding two annual
increments payable to DGO, Shri Vishwanath, the
then Panchayath Development Officer,

. Chikkakotnekal Gram Panchayath, Manvi Taluk,
Raichur District [presently working as Assistant
Director (Rural Development), Taluk Panchayath,
Hagaribommanahalli, Ballari] with cumulative

effect”.

9. Action taken in the matter shall be intimated to this Authority.

Connected records are enclosed herewith.

|
e 5 ) |
(JUSTICE K.N.PHANEENDRA)
UPALOKAYUKTA-2,

STATE OF KARNATAKA.
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ANNEXURE-1
CHARGE

5. That, you-DGO/Sri. Vishwanath, the then Panchayath

Development Officer, Chikkakotnekal Gram Panchayath, Manvi
Taluk, Raichur District (Presently working as Assistant Director
(Rural Employment) T aluk Panchayath, Hagaribommanahalli,
Bellary District in respect of “Indira Awas Scheme and Basava
Vasati Scheme” carried out during 2009 to 2013 in respect of
beneficiary Kasturamma w/o Sharanappa Sajjana beneficiary
No0.209264 and Sammajibee w/0 Mahaboobsab beneficiary
No0.259060 have not constructed houses and they have taken
photographs of existing old house and amount is paid to them
though they have not constructed the houses. In the photographs,

all 4 stages of construction of the houses of said beneficiaries are



same and you-DGO has paid the amount without verifying the
construction of houses. Beneficiary Fathima w/o Moulana sab-
beneficiary No.187676, b) Lalabi w/o Bhavasab-beneficiary
No.187672 and beneficiary Husainabi w/o Hasansab beneficiary
No.187674 have not constructed houses. An amount of Rs.75,000/-
paid to Fathima w/o Moulanasab through cheque. An amount of
Rs.35,000/- is paid to Lalabi w/o Bhavasab and an amount of Rs.
35,000/~ is paid to Husainabi w/o Hasansab though they have not
constructed houses. You-DGO has issued cheque for Rs.40,000/-
Lalabi w/o Bhavasab and cheque for Rs.40,000/- to Husainabi w/o
Hasansab towards 3td and 4th stage of houses though they have not
constructed the houses. Thereby, you-DGO being a Government
Servant failed to maintain absolute integrity and devotion to duty,
the act which is unbecoming of a Government Servant and thereby
committed misconduct as enumerated U /R 3(1)(i) to (iii) of
Karnataka Civil Service (Conduct) Rules 1966.

ANNEXURE NO-II
STATEMENT OF IMPUTATIONS OF MISCONDUCT

0. On the basis of a complaint filed by 1) Sri. Muttanna s/o
Rayappa, Jagir Pannuru, Chikalaparavi, Manvi Taluk, Raichur
District and 2) Sri. Ranganath Nayak s/o Narayanappa, Jagir
Pannuru, Chikalaparavi, Manvi Taluk, Raichur District (herein after

referred to as ‘complainants or complainant Nos.1 and 2’ for short ),



against you-DGO, an investigation was taken up u/sec. 9 of the
Karnataka Lokayukta Act 1984, by invoking powers vested u/sec.
7(2) of the said Act.

7 The brief facts of the complainant’s are that:

8. Allegations made against you-DGO by complainant No.1 is that,
you-DGO has committed many illegalities in allotting houses under
Indira Awas Scheme during 2009 to 2013 and Basava Vasathi
Scheme during 2009 to 2013.

9. Complainant No.2 filed complaint against you-DGO that, you
has committed many illegalities in allotting houses under Indira

Awas Scheme and Basava Vasathi Scheme during 2009 to 2013.

10. You-DGO has submitted separate comments in both the
complaints. Your comments in both the complaints is similar. You-
DGO submitted that the beneficiaries are identified under Indira
Awas Scheme in accordance with the guidelines issued by the
Government and Rajiv Gandhi Rural Housing Corporation. Amount
is paid to beneficiaries after verifying the construction by taking
photographs of the construction and also by verifying construction

through GPS.



11.  Report was called for from S.P, Karnataka Lokayukta, Raichur
in both the complaints. Investigation is conducted Dy.S.P.,
Lokayukta, Raichur (I.O for short) on the instructions of S.P,
Karnataka Lokayukta, Raichur 1.0 has submitted common reports
in both the complaints. S.P., Lokayukta, Raichur has forwarded
report dated : 01/12/2017 of 1.O.

12 Since common allegations are made in both complaints and
you-DGO is common in both the complaints and common
investigation report is filed by 1.O concerning allegations made in
both the complaints, common 12(3) report is made in respect of both

the complaints.

13. The report of 1.0 is that,

a) Beneficiary Kasturamma w/0o  Sharanappa
Sajjana beneficiary No.209264 and Sammajibee w/o
Mahaboobsab beneficiary No0.259060 have not
constructed houses and they have taken
photographs of existing old house and amount is
paid to them though they have not constructed the
houses. In the photographs, all 4 stages of
construction of the houses of said beneficiaries are
same and you-DGO has paid the amount without

verifying the construction of houses.



b) Beneficiary Fathima w/o Moulana sab -
beneficiary No.187676, b) Lalabi w/o Bhavasab-
beneficiary No.187672 and ¢ Beneficiary Husainabi
w/o Hasansab beneficiary No.187674 have not
constructed houses. An amount of Rs.75,000/- paid
to Fathima w/o Moulanasab through cheque. An
amount of Rs.35,000/- is paid to Lalabi w/o
Bhavasab and an amount of Rs.35,000/- is paid to
Husainabi w/o Hasansab though they have not
constructed houses. You — DGO has issued cheque
for Rs.40,000/- Lalabi w/o Bhavasab and cheque
for Rs.40,000/- to Husainabi w/o Hasansab
towards 3t and 4t stage of houses though they

have not constructed the houses.

14. In view of the report of [.O comments submitted by you-DGO
is not acceptable to drop the proceedings against you-DGO.

15. Since the said facts and materials on record prima-facie show
that you-DGO being Public/Government Servant, has committed
misconduct as per Rule 3(1)(i) to (iii) of the KCS (Conduct) Rules,
1966, now acting under section 12(3) of the Karnataka Lokayukta
Act, recommendation is made to the Competent Authority to initiate
disciplinary proceedings against you-DGO and to entrust the inquiry
to this Authority under Rule 14-A of the Karnataka Civil Services



(Classification, Control and Appeal) Rules. In turn Competent
Authority initiated disciplinary proceedings against you-DGO and
entrusted the Enquiry to this institution vide Reference No-1 and
Hon’ble Upalokayuta nominated this Enquiry Authority, to conduct

enquiry and report vide reference No-2. Hence, this charge.
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ANNEXURES

File 3

Witness examined on behalf of the ]
Disciplinary Authority

PW-1: Sri. Mutthanna (Original)

PW-2: Sri. Ranganatha Nayak (Original)

PW-3: Sri. Ayyanagouda Patil (Original)

Witness examined on behalf of the
Defence

DW-1: Vishwanath (Original)

' File 4

Documents marked on behalf of the
Disciplinary Authority

"Ex. P-1: Form No.I (Original)
| Ex.P-1(a) : Signature of the complainant.

Ex.P-2: Form No-II (Original)
Ex.P-2(a): Signature of the complainant.

Ex. P-3: Report of 1.O (Original)
Ex.P-3(a): Signature of the complainant.

Documents marked on behalf of the DGO

Ex.D-1: Photographs and GPS copies related
to Smt. Kasturamma, page no. 75-76
originals, page no. 77-78 certified copies,
page no. 79 xerox copy, page no. 80 original.

Ex.D-2: Photographs and GPS copies
related to Smt. Samjbhi, page no. 81 original,
page no. 82 Xerox copy.

Ex.D-3: Photographs and GPS copies
related to Smt. Lalabhi, page no. 83-84
originals, page no. 85 xerox copy.
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Ex.D-4: Photographs and GPS copies
related to Smt. Fathimna, page no. 86-87
originals, page no.88 xerox copy.

Ex.D-5: Photographs and GPS copies
related to Sri. Hussain, page no.89 original,
page no. 90 xerox copy.

Ex.D-6: The DGO written a letter to Taluka
Executive Officer regarding to GPS Technical
error (certified copy)

Ex.D-7: Proceedings of Grama Pah_chayath
Samanya Sabhe (Certified copies)

Ex.D-8: The Village Accountant issued by
certified copy dated: 25/05/2020 (Original)

Dated this the 2[1** day of July 2022

2|
(Shobha. S)
Additional Registrar Enquiries-13
Karnataka Lokayukta
Bangalore.



